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NOTIFICATION

It is hereby notified for the information of all
authorities concerned and the public that |, Dainabi. C,
Kolachiyadukkam House, Cherkala,
Edaneer P. O., Kasaragod District, Pin-671 541, holder of

Chengala,

Extract of School Admission Register with Admission
No. 6114, date of Admission 18-6-1991, issued from G H. S,
Edaneer; Driving Licence No. 14/8014/2014, dated
14-11-2014, issued by the ALA Kasargod; Birth Certificate
with Registration No. 6284/2008, date of Registration
26-9-2008 issued from Kasaragod Municipality, of my
daughter Dilshana. K. M; Birth Certificate with
Registration No. 1977/2002, date of Registration 1-4-2002,
issued from Kasaragod Municipality, of my daughter
Nafeesath Afreena. K. M; Birth Certificate with
Registration No. 25/2011, date of Registration 3-1-2011,
issued from Kasaragod Municipality, of my son
Mohammad Bathisha K. M; S. S. L. C. No. T 112357, with
Register No. 203814 of March 2018, of my daughter
Nafeesath Afreena K. M;
No. CTSPD0843H, issued from Income Tax Department,

Permanent Account

Government of India, also known as Dainabi in the
Electoral Identity Card No. JWQ1282789, dated
24-12-2000, issued by the Electoral Registration Officer,
Kasaragod LA Congtituency; Ration Card No. 2468126491
(Sl. No. 1), dated 15-3-2017, issued by the Taluk Supply
Officer, Kasargod; Birth Certificate with Registration
No. 1448/2000, date of Registration 17-5-2000, issued
from Kasaragod Municipality,
Fathimath Ajmeera, and in the S. S. L. C. No. S 502146
with Register No. 539982 of March 2017, of my daughter

of my daughter

Fathimath Ajmeera, is one and the same person. Hereafter
| have changed my name as Rahmath C. A and will sign

accordingly.

This change will come into effect in all records
related to me.

Edaneer,

31-1-2019. DainaBl. C

Gaz. No. 8/2019/DTP (Part 1V).
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